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Visit to Antarctica 

* J �  SHRIMATI PRAM I LA DAND­
AVATE : Wi l l  the PRI ME MINISTER be 
pleased to state : 

(a) whether the recent two vi s its to 
A n t ract ica sou t h pole has r.:s ul ted in any 
data u seful for the deve l opment of the 
country; and 

(b) if so,  the det a i l s  thereof ? 

THE PRIME MINISTER SH RIMA TI 
INDIRA GAND HI : (a) and (b) During 

first two exped i t ions to An tar<.'1ica scient i­
fic data re lat ing to metreorolOlY, glacio­

l ogy; marine biology, geology, geoph ysics, 
radio-wave propagat ion etc . ,  were co l lec­
ted . These data have been aaalysed and 
sign ificant resu l ts have been obtained 
regard ing he frozen cont inoot and its 
relat ionshijl with the climate of the sub-
cont inen t ,  i ts  predictive capabi l i t ies 
regard ing the monsoon system, its  
influcnce on the fert il ity of the Indian 

Ocean as a whole, the kri l l stocks of the 
Antarct ic  Ocean , the s imi lar ities between 
Antaract ic rocks and Indian rocks, the 
cont inuous rad io l ink between Ind ia and 
An tarc t ica and the adaptat ions of our 

pcople after expos ure of extreme cl imatic 
condit ions. 

Resolution Adopted by Europed Community 
Parliament Condemning Burning of 

Brides In Jodi. > 

*\ 5 1 . SHRI R .  L. BHATIA : Will 

the M in ister of HOME AFFAIRS be 
pleased to state : 

(a) whether h is attention has been 

drawn to the resolut ion recently passed 

by the Europeon Community Parliament 

condemniq the bumilll of brides in 

dowry disputes in India as assailing tbe 
Indian Police Officials too 'lul libJe in 
accept ing explanations of alleaed home 
accidents to cover up cases of bride 
burning; and 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 

NIHAR RANJAN LASKAR) : <a) Yes. 
Sir.  

(b) The Europea Par l iament is 
presently in recess. The Government 
will  instruct the M ission of Ind ia to the 

European • Economic Community in 
Brussels to inform European Parliament 

of the factual position when it will 
reconvence for its ne xt session in Septem­
ber, 1 983 and to present the situation in 
i ts correct perspective. 

Nuclear Power Plant for Kamataka 

* 1 52.  SHRI B.V. DESAI 

SHRI S. B. SIDNAL : 

Wil l  the PRIME MINISTER be 
pleased to state : 

(a) whether it has been experts' v iew 

that Kamataka wou ld never get over the 
paucity of power unless hydel production 
in the State was supplemented by • 
nuclear power plant : 

(b) whether it is a fact tbat 25 states 
had been ident ified to set up minihydel 

power generators in the State; 

(c) whether it is also a fact that two 
applications had been received from the 

private sector ; 

(d) the main reasons for not taking a 
final decision in regard to setting up of a 
nuclear power plant in the Karnataka 
State ; and 

(e) whether Kamataka State has been 
facing great shortage of power for tbe 
lut 3-4 years ? 




